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6.4. The Resolution Professional is directed to publish the Advertisement to

invite Resolution Plan by a particular date. Resolution Plans, if received, be placed before

Commlttee of Credltors for due consideration.

6.5. The Resolution Professional shall visit the Registered Omce ofthe Corporate

Debtor or any other Office, if shifted in recent past and collect the entire material including

all soft copies of the accounts if maintained on Computer so that the correct financial

position and the position of diversion of Funds, as alleged, be ascertained. Non-

cooperation from any person shall be considered as a serious offence punishable under

the Insolvency & Bankruptcy Code.

7. With these directions the MA is disposed of accordingly.

Date : 12.09.2018
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